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[#T. . NHAI/Patna-Purnia Expressway/LA/2025]

g HE, fATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
CORRIGENDUM
New Delhi, the 15th May, 2025

S.0. 2163(E).—In exercise of powers conferred by sub-section (1) of section 3 of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, is required for building (Two/Four-Six laning), maintenance, management and operation
of Patna-Purnia Expressway from Km. 0+000 to 244+931 Km Section of Greenfield Highway including its
realignment and construction of bypasses in the state of Bihar for the public purpose of maintenance, management
and operation, the land for which land acquisition is required was already published in gazette of India vide S.0. 1197
(E) dated 13th March, 2025. Some errors have been found in the said publication of 3a which are very necessary to be
amended. Therefore, hereby 1197 (E) dated 13th March, 2025 makes the following amendment, namely:-

3a publication vide S.O. 1197 (E) dated 13th March, 2025 ki Ll

L] modified
] . . Taluk/Mandal||[Name of the Village .
H Details District (Column 6) ||(Column 7) Name of the Village
1 g;;gr::g fland 7in Sr. No.2 on Telia Sarae Teliya Saray (340)
ol .6 e N3 Vaishali Bhagwanpur
2 |[Folumn’ and £in St 0.5 on Shembhupur Shembhupur (341)
|~ ||page no.11

Column 6 and 7 in Sr. No.5 on . . Tajpur Rajo Urf Bahora
3_ page no.11 Tajpur Raj Urf Bahora (286)
4 Column 6 and 7 in Sr. No.2 on Bazidpur Bhadwas Bajidpur Bhadwas (283)
| ||page no.11
L i o Mahua
5 Column 6 and 71n Sr. No.6 0N ||\ gjgpa); Shahpur Chak Umar || Shahpur Chak Umar (335)
|~ |lpage no.11

Column 6 and 7 in Sr. No.10 Lachhmi Narayanpur .
6_ on page no.11 (357) Lacchmi Narayanpur (357)
7 Column 6 and 7 in Sr. No.4 on Narharpur Urf Narharpur Urf Bishunpur
| |lpage no.11 Bishunpur Sarae Saray (353)
8 Column 6 and 7 in Sr. No.5 on Makundpur Gopinath || Makundpur Gopinath (361)
| ||page no.11
9 Column 6 and 7 in Sr. No.11 Rampur Ramhar Rampur Ramhar (394)
" |lon page no.12
10 Column 6 and 7in Sr. No.10 Kaddutanr Kadutanr (393)

on page no.12 L
— Col 5and 7 1n 51 No7 Vaishali Jandaha
11| zoumn © and £in sr. o.7on Chak Abdul Ghani Chak Abdulgani (384)
| |lpage no.12
1 [[Column 6 and 7 in Sr. No.13 Bhathahi Bhathahi (596)
" ]lon page no.12
13 [[Column 6 and 7:in Sr. No.15 Chak Isa Chak Isa (598)
| ]lon page no.12
14 Column 6 and 7in Sr. No.16 Bishunpur Bedaulia || Bishunpur Beddalia (600)
" ]lon page no.12
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Column 6 and 7 in Sr.

on page no.12

No.12

Column 6 and 7 in Sr.

on page no.12

No.19

Column 6 and 7 in Sr.

on page no.12

No.22

Column 6 and 7 in Sr.

No.24

Sonarthi Urf
Mustafapur Sonar

Sohrathi Urf Mustafapur
Sohrathi (576)

Rasulpur Purkhotim

Rasulpur Parkhotim (610)

Pirapur

Pirapur (614)

Dih Buchauli Urf

Dih Buchuali Urd Bajipur

on page no.12 Bazidpur (616)

Column 6 and 7 in Sr. No.27 . .

on page no.12 Saidpur Dhanghota || Saidpur Dhanghatha (633)
Column 6 and 7 in Sr. No0.29

on page no.12 Gauspur Gauspur (635)
Column 6 and 7 in Sr. No.2 on Tal Garha Talgarha (202)

page no.12

Column 6 and 7 in Sr.

page no.13

No.5 on

Column 6 and 7 in Sr.

page no.13

No.6 on

Column 6 and 7 in Sr.

No.9 on

Narayanpur Buzurg

Narayanpur Nuzurg (231)

Suratpur Bidaya

Suratpur (232)

page n0.13 Vaishali Rajapakar Pachain Jagdish Pachain Jagdish (235)
Column 6 and 7 in Sr. No.10 Kalvanpur Chausiwan Kalyanpur Chausiwan
on page no.13 yanp (236)
Column 6 and 7 in Sr. No.11 Madhopur Basu Urf Madhopur Bansu Urf
on page no.13 Alipur Alipur (239)
Column 6 and 7 in Sr. No.12 Pachain Mobarak Pachai Mobarak (244)
on page no.13
Column 6 and 7 in Sr. No.9 on Salempur Tole Urf Salempur Tole Urf
page no.13 . . . Kodar Katta Kodarkata(75)
ol Sand 7S Vaishali Hajipur
olumn 6 and 7 in Sr. S N
N0.14 on page no.13 Aarazi Nainha Aaraji Nainha (250)
g;;grxg fsand 7inSr.No.Lon Nathu Doar Nathu Dawar (229)
Column.6 and 7 in Sr. No.3 on Samastipur|Khanpur
page n0.13 Shivai Singhpur Shivai singhpur (232)
Column 6 and 7 in Sr. No.3 on Larua Ladua (277)
page no.14
Column 6 and 7'in Sr. No.2 on Samastipur|| Morwa Gunai Basti Gunai Basti (276)
page no.14
Column 6 and 7in Sr. No.1 on Harpur Bhindi Harpur Bhindi (273)
page no.14
g;g:grﬂg §34and 7in Sr.No.2 on Bhagwatpur 281 Bhagwatpur (281)
ol .6 17in S NobS Samastipur|| Sarairanjan
olmn b and 7 r. I¥0-5 on Harpur Barheta Harpur Varheta (287)

page no.14
Column 6 and 7 in Sr. No.9 on . . . .
page no.14 Bazidpur Nazirpur Bazidpur Nazirpur (254)
Column 6 and 7 in Sr. No.8 on .
page no.14 Samastipur|| Ujjiyarpur Chakdaulat Chak Daulat (253)
Column 6 and 7 in Sr. No.5 on . .
page no.14 Nikaspur Nikaspur (251)
Column 6 and 7 in Sr. No.4 on . - - Kerai Kerai (44)

| |lpage no.14 Samastipur||Bhibhutipur

|COIumn 6 and 7 in Sr. No.1 on | Patpara || Patpara (1) |




[T 1l—=ve 3(ii)]

BIESIEIRIE EE RS R IE

I;Hpage no.14

Column 6 and 7 in Sr.

No.2 on

ﬁ page no.14 Bharpura Bharpura (2)
43 Column 6 and 7 in Sr. No.1 on Mahaballipur Mohavalipur (53)
page no.14 .
— Col 5and 7inSr No7 Samastipur||Rosera
44 | Z0UMN 5 aNd 1N Sr. 0. 70N Pachgawan Pachgawan (63)
| |lpage no.15
45 Column 6 and 7 in Sr. No.1 on Bhirar Bhirar (148)
| |lpage no.15
46 Column 6 and 7 in Sr. No.5 on Samastipur||Singhia Arrahi Karhi (145)
| |lpage no.15
47 ||Column 6 and 7in Sr. No.6 on kabilahi Kabilashi (180)
| |lpage no.15
Column 6 and 7 in Sr. No.3 on
ﬁ page no.15 Magurgarh Magurgarh (83)
49 Column 6 and 7 in Sr. No.4 on Samastipur||{Hasanpur Kharahia Kharhia (90)
|~ ||page no.15
50 Column 6 and 7 in Sr. No.5 on Phulahra urf Goriari Phulahra (91)
page no.15

[F. No. NHAI/Patna-Purnia Expressway/LA/2025]
SHAIKH AMINKHAN, Director
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